
49 Written Answers [ 12 DEC   1972 ] to Questions 50 

(a) whether Government have decided to 
set up a large number of shoddy and worsted 
spinning units in the backward areas; and 

(b) if so, the areas selected for the purpose 
and the total number of units U) be set up 
under the scheme? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI A. 
C. GEORGE):   (a) Yes, Sir. \ 

(b) It is proposed to allocate spindles to 
parties in backward districts of certain states 
which are in the cold belt and not sufficiently 
industrialised for production of woollen 
yarn/textiles. Accordingly, backward areas in 
the States Of Assam, Bihar, Gujarat, Haryana, 
Hi-machal Pradesh, Jammu & Kashmir, 
Orissa, Madhya Pradesh, Punjab (in -
cooperative sector), Rajasthan, Uttar Pradesh, 
have been selected for the purpose. Under this 
scheme, uptil now 44 units with 600 shoddy 
spindles each in the shoddy sector and 15 units 
with 1200 worsted spindles each (except one 
Public Sector unit given 2400 spindles) in the 
worsted sector have been sanctioned for 
installation in economically backward districts 
of the above states on the recommendations of 
the concerned State Govts. 

 
TFRURAL BRANCHES OF NATIONALISED BANKS 
609. SHRI O. P. TYAGI: Will the Minister 

of FINANCE be pleased to state :   , 

 
(a) the number of branches of nationalised 

banks set up in the rural areas of various 
States so far since the nationalisation of banks; 
and 

(b) the criteria fixed for setting up a branch 
in rural area ?] 

 

t[THE MINISTER OF FINANCE (SHRI 
Y. B. CHAVAN): (a) The number of offices 
of nationalised banks at rural centres in 
various States and Union Territories increased 
by 1846 from 703 as on 19-7-1969 (the date 
of nationalisation) to 2549 as at the end of 
September, 1972. 

(b) The selection of centres for opening 
branches is largely based on the identification 
of growth centres emerging from the lead 
bank surveys conducted in different parts of 
the country.] 

INQUIRY AGAINST M/S. BALMER LAWRIE 

610.   SHRI K. C. PANDA 
SHRI        SUNDAR        MANI 

PATEL: 

Will the Minister of COMPANY AFFAIRS  
be pleased to state : 

(a) whether any inquiry has been instituted 
to look into the various complaints against 
M/s. Balmer Lawrie levelled by some 
Members of Parliament and others: 

f [   ] English translation 


